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GOVERNMENT OF INDIA
MINISTRY OF COMMERCE AND INDUSTRY
DEPARTMENT OF COMMERCE

PUBLIC NOTICE No 50 (RE-2007)/2004-09

NEW DELHI: 25th September, 2007

In exercise of powers conferred under Paragraph 2.4 of the of the Foreign Trade Policy, 2004-09, the Director
General of Foreign Trade hereby makes the following addition in the list of Export Promotion Councils/ Commodity

Board given under Appendix-2 of the Hand Book of Procedure (Vol I):-

3s.
Registered Office Product covered
Indian Oilseeds & Produce Exporters
Association EPC (IOPEA) Qil seeds and oils, other
78-79, Bajaj Bhavan, Nariman Point, than de-oiled cake, rice
Mumbai — 400 021 . bran oil, soya oil, soya de-oiled
cake and the products dealt by
TEL: (91-22)22023225/22029295 shellac & Forest Product
FAX: (91-22) 22029236 Export promotion council
E-Mail: info @ iopea.org
Website: www.iopea.org

This issues in public interest.

(R.S. GUJRAL)



Director General of Foreign Trade and
Ex-officio Additional Secretary to the Govt. of India

(issued from File No.01/94/162/935/AM-07/PC-1)



